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(c) if so, what are the reasons therefor and
what steps are being taken by Government to
prevent its closure?]

Written Answers
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t{THE MINISTER OF STEEL, MINES
AND METALS (DR. M. CHANNA
REDDY): (a) No Sir.

(b) Initially the authorized capital of the
Company was kept at Rupees one crore on the
basis of the nature and requirements of the
work it was wundertaking, a, well as
administrative convenience and economic
viability.

(c) Does not arise.]

PUBLIC SECTOR COMPANY FOR COPPER
PROJECTS

134. SARDAR RAM SINGH: WiU the
Minister of STEEL, MINES AND METALS
be pleased to state:

(a) whether it is a fact that decision has
been taken to form a company in the public
sector for developing copper projects in India;

(b) if so, what projects are to be assigned
to this Company?

THE MINISTER OF STEEL, MINES AND
METALS (DR. M. CHANNA REDDY): (a)
Yes, Sir.

(b) For the present, it is proposed to assign
the development and mining of Khetri,
Agnigundala and Rakha deposits to this
Company.

t[ ] English translation.

[RAJYA SABHA ]

to Questions 1372
RAIL-CUM-ROAD BRIDGE AT RAJAH-
MUNDRY

135. SHRI P. K. KUMARAN: Will
the Minister of RAILWAYS be pleas
ed to state:

(a) whether there is any proposal under
Government's consideration to shelve the road
portion of the rail-cum-road bridge being
constructed by South Central Railway at
Rajahmun-dry over Godavari river; and

(b) if so, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
C. M. POONACHA): (a) and (b). The
Working Group of the Planning Commission
while examining the Fourth Plan of Andhra
Pradesh for roads and other transport on 7th
November 1966, suggested that instead of
building the road-cum-rail bridge as planned it
would be advisable to have a separate 2-lane
road bridge at Raj-ahmundry. This would
meet the traffic requirements in the long-term
perspective in a more satisfactory manner than
a 18 ft. wide road-deck on the proposed
Railway bridge. The State Government
representatives were also asked by the
Working Group to discuss the possibility of
constructing a separate road bridge with the
Ministry of Transport. Since the work on
construction of rail-cum-road bridge has been
taken in hand the financial implications of
accepting this suggestion at this stage, are
being examined.

HOUSE RENT ALLOWANCE FOR STAFF
POSTED AT IRIMBANAM

136. SHRI P. K. KUMARAN: Will
the Minister of RAILWAYS be pleas
ed to state;

(a) whether the Railway
ed at Irimbanam on the
Railway, situated within the
8 Kms of Ernakulam are
House Rent Allowance;

staff post
Southern
radius of
granted

(b) if so, from which date; and
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(c) if not granted, the reasons therefor?

Re a Point

THE MINISTER OF RAILWAYS (SHRI

C. M. POONACHA): (a) to (c) The staff

posted at Irimbanam are not eligible for
House Rent Allowance as this locality is
neither situated within & Kms of Ernakulam
nor does it depend on Ernakulam for essential
supplies.
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[ 30 MAR. 1967 ]

of Order 1374
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SHRI BABUBHAI M. CHINAI
(Maharashtra); How can there be a point of
order at a time when there is no business
before the House? After the Question Hour is

over nothing has yet come before the House.
Where js the point of order then?

SHRI RAJNARAIN: A point of order can
be raised at any time.
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